
Date of 
receipt

Amount Claimed Amount of claim 
admitted

Nature of 
Claim

Amount covered by 
Security Interest

Amount covered 
by Guarantee

Whether 
Related 
Party

% of 
Voting 

share in 
COC

1
Rungta 
Indrustries 
Limited

19.02.2
026

                  35,50,369.00                 35,50,369.00 
Operation
al 
Creditor

NA NA  -  -  -  NA 
Classified as trade 
creditor based on 
nature of transaction.

35,50,369.00                  35,50,369.00                -                                -                     -   

Annexure-8

Total

Laxmi Oil & Vanaspati Private Limited

Date of Commencement of CIRP: 12.12.2025

List of Operational Creditors (other than Workmen & Employees & Government Dues)

Details of Claim Received

Amount Claimed

Details of claim admittedS.No
.

Name of 
Creditor

Amo
unt 
of 

Cont
inge
nt 

clai
m

Amou
nt of 
any 

mutua
l dues, 

that 
may 

be set 
off

Amo
unt 
of 

claim 
not 

admi
tted

Amo
unt of 
Clai
m 

under 
verifi
catio

n

Remarks, if any


